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same subjects at the Combined Competi-
tive Examinations to be held in 1969.
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AIDED HIGHER SECONDARY SCHOOLS IN
DEeLHI

2336, SHRI SHIVA CHANDRA JHA :
Will the Minister of EDUCATION be
pleased to »tate :

(a) the number and names of aided
Higher Secondary Schools in the Union
Territory of Delhi whose Managing Com-
mittees have been suspended or supersed-
ed recently by the Director of Education
under the Delhi Administration;

(b) whether the Director of Education
is empowered under the Delhi Education
Code to suspend, supersede or in any
manner to interfere with the composition
of the Managing Committee to constitute
ad hoc Committee and hand it over the
powers to act as Managing Committee
and to nominate the Chairman of the ad
hoc Committee;

(c) whether the ad hoc Committee so
appointed has the power to form a new

Managing Committee; and

(d) if so, whether this is permissible
under the rules and regulations relating to
the registered  societies running the
schools 7

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION (SHRI
BHAGWAT JHA AZAD): (a) to (d).
The requisite information is being collect-
ed from the Delhi Administration and will
be placed on the Table of the Sabba in
due course.





